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- West Bengal Act XXVHI of 1953
" THE WEST BENGAL L_\iggnmpmmww (No. 3) ACT,
[Passed by the West Bengal Legv}siatu'ffé.\:] .

[Assent of the Governor was first pubi‘ished.’in the Calowita Gazeite,
. Hntrgordinary, of the 19th December, 1953.], o

An Act to authorise payment and appropriation of cerbuin

' Jurther swms_from and out of the Consolidated Fund of

- West Bengal for the service of the year ending on. the
thirty-first day of March, 1954.

WoHEREAS it is expedient %o authorise payment and
appropristion of certain further-sums from and out of the
‘Consolidated Fund of West Bengal for the service of the
.. .year ending on the. thirty-first day of March, 1954; ’

-7 Tt is hereby enacted as follows:— . C

. b This Act may be called the ‘West Bengal Appropria-
tionn (Ne: 3) Aet, 1953, - - : _

cw v 2 From and out of the Comsolidated TFund.. of .. West
Bengal there may be paid and applied sums not exceeding
those specified in column 3 of the Schedule amounting - in

. -the aggregate to the sum. of Rupees thirteen crores, ninety-
" ome lakhs, fiffy-six thowsand and one towards defraying
the several charges which will come in ceurse of payment
during the year ending on the thirty-first day of March,
1954, in respect of the services specified in column 2 of the

- Sehedule.

3. The sums authorised to be

FS

paid ana apﬂliecl from

Shorb title.

Issue of
Ruipees’
13,091,586,
001 out of
the'Con-
solidated
Fund of
Wesb -

Bengal for .

the'year _
1953-64.

Appropria- '

FEE

- and out of the Consolidated Fund of West Bengal by this ton.
. Aet shall be. appropriated for the services _and PUrposes . by
expressed in the Schedule in relation to the year ending om
the thirty-first day of March, 1954. . P ,
Co SCHEDULE.
(See sections 2 and 3.) o
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) Sums noti excesding :
1 Services and purposes. ]
1 ) Voted by the | Charge on - |
| Legislative | tha Consolide~ | Total.
| - Asgembly, ted Fund. :
" Rs. Rs. R
| 7—Tand Revenus 14,60,000 | fa60000 .
| 80—Ports and Pilotage 96,000 96,000 .
| 38=Modical 9,68,000 9,68,000
| 8%-=Public Health 20,00,000 20,00,000 _ . .
| 20==Agriculture—Agriculire 9,31,565,000 . 2,21,56,000,. ..
| $1—Veterinary . 2,50,000 | 2,560,000
- . Careied over | 2.60,20,000 | | 2,60,20,000, -
o " Price—Indian, annas 2; English, 3d. -+ . 4t
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The Wasi; ﬁeng&l ’Appmjpma.t%on (No 3) Act 1.95d
[West Ben. Ant XXVIII of 1953]

‘

v - _- (Ssibedxdle.j

SR 3. .
L . Su_fns- not exceeding
ERTI, - . . .
".| Voted by the | Charge on
1" FLegislative | the Consolida- Total.
Asgembly. ted Fund. 0
) " Re. . Rs. | Re.
Brought forward ., 2,69,29,000,_‘ ) 2,69,29,000 . °
‘ 53—Cap1tal Outlay “on Elecbnclty ‘lvl,i’i",O(]O__ E : 11,17,000
g Schemes met outb of Revenus. v . - :
72 fCa,pxta.l Outla,y oir Tridustrial | - '30,00,000 | 30,00,000
Developmant oiitside  the. ) ‘ :
.- Revenus Account. i ) s
' A—Ge.pltal Ouilay on Eleomomy -7,23,000 7,23,000
-Schemes . ** dutside the ' ' o o .
Révenue Adcount. , )
., Total Grant No. 26 48,40,000 . 48,40,000
- -\ | 47—Miscellaneous Dgpartﬁqnts 9,50,000  8,50,000 .
[ 84—Pamine: -1 1,60,00,000 1,60,00,000
:.57;l§['isceﬂa,ﬁeous"—Miscellaneous‘ 50,00,000 ) 50,00,000
] '85;A'—-—‘Caﬁit&l Outlay on Schemes of 1] " 1
" - State Trading o .
| Public Debt—Floating Debt .| 0000000 | 8,000,000
‘| Toans snd Adventes bearing Interest | 54,37,000 ‘ 54,37,000
| - Total T 5,01,56,001 | 8,00,00,000 | 13,91,56,001
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